
Central Administrative Tribunal 
Principal Bench, New Delhi 

 
CP No.566 of 2014 

IN  
OA No.4439 of 2013 

 

This the 29th day of October, 2015 
 

HON’BLE MR. SHEKHAR AGARWAL, MEMBER (A) 
HON’BLE DR. BRAHM AVTAR AGRAWAL, MEMBER (J) 

 

 

1.  Pradeep Gupta, S/o Sh. B.L. Gupta, 
Working as SEA in DDK, Lucknow. 

 
2.  Devendra Pratap Singh, S/o Sh. B.B. Singh, 

Working as AE in HPT, Kupwara. 
 
3.  Jayati Srivastava, S/o Shri D.S. Lal, 

Working as SEA in DDK, Lucknow. 
 
4.  Charu Jaiswal, S/o Shri M.C. Jaiswal, 

Working as EA in DDK, Lucknow. 
 
5.  Vijay Kumar, S/o Shri Gaya Prasad, 

Working as SEA in DDK, Lucknow. 
 
6.  Jeewan Lal Gupta, S/o Shri Ram Lal Gupta, 

Working as SEA in DDK, Lucknow. 
 
7.  Alok Kumar Tripathi, 

S/o Shri M.G. Tripathi, 
Working as EA in DDK, Lucknow. 

 
8.  Vikas Chandra Katiyar, 

S/o Late Raj Kumar Katiyar, 
Working as SEA in DDK, Lucknow. 

 
9.  Amar Nath Gupta, 

S/o Sh. Paras Nath Gupta, 
Working as SEA in DDK, Lucknow. 

 
10.  Sanjay Prasad Ghildiyal, 

S/o Shri B.P. Ghildiyal, 
Working as SEA in DDK, Lucknow. 

 
11.  Atul Kumar Saxena, 

S/o Late R.S. Saxena, 
Working as EA in DDK, Lucknow. 

 
12.  Alok Kharbanda, S/o Shri  B.D. Kharbanda, 

Working as AE in DDK, Lucknow. 
 
13.  Tarun Saxena, S/o Shri M.K. Saxena, 

Working as AE in DDK, Lucknow. 
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14.  Raj Narain, S/o Late Shri Ram Bhajan Lal, 

Working as SEA in HPT Tethwal (J&K) 
 
15.  Kaberi Basu, S/o Late B.N. Day, 

Working as SEA in DDK, Lucknow. 
 
16.  Pushkar Saxena, S/o Late Shri K.N. Saxena, 

Working as AE in DDK, Lucknow. 
 
17.  Sanjay Kumar, S/o Late Shri Rajender Prasad, 

Working as SEA in DDK, Lucknow. 
 
18.  Sanjeev Moitra, S/o P.K. Moitra, 

Working as SEA in DDK, Srinagar. 
 
19.  Sunita Moitra, S/o Late  C.S. Singh, 

Working as SEA in DDK, Srinagar. 
 
20.  Kali Charan Namdeo, 

S/o Late Ganesh Prasad, 
Working as SEA in DDK,Lucknow. 

 
21.  Anil Kumar Tripathi, 

S/o Sh. M.G. Tripathi, 
Working as SEA in DDK, Lucknow. 

 
22.  Om Prakash Chaurasia, 

S/o Late Shri Ram Kumar Verma, 
Working as SEA in DDK, Lucknow. 

 
23.  Arun Kumar Sinha, S/o Sri Surendra Prasad, 

Working as SEA in HPT, Kupwara. 
 
24.  Shiv Harsh Singh, S/o Shri Mahabeer Singh, 

Working as SEA in DDK, Lucknow. 
 
25.  Ashok Kumar Srivastava, 

S/o Late Shri J.P. Srivastava, 
Working as AE in DDK, Lucknow. 

 
26.  Birender Kumar Singh, 

S/o Sh. Lalsa Singh, 
Working as SEA in DDK, Lucknow. 

 
27.  Alok Ranjan, S/o Late Shri S.C. Agarwal, 

Working as SEA in DDK, Lucknow. 
 
28.  M.S. Chandel, S/o Late Shri U.S. Chandel, 

Working as AE in DDK, Lucknow. 
 
29.  Om Prakash S/o Late Shri Shyam Lal, 

Working as AE in DDK, Lucknow. 
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30.  Hemant Kumar, S/o Shri Dhani Ram Malhotra, 

Retired as AE from DDK, Lucknow. 
 
31.  Mukesh Kumar Sharma, 

S/o Late Shri Ram Shanker Sharma, 
Working as AE in DDK, Srinagar. 

 
32.  Beche Lal Gupta, 

S/o Late Shri Puran Lal Gupta, 
Retired as AE from DDK, Lucknow. 

 
33.  Sanjay Sinha S/o Sri Surendra Prasad, 

Working as EA in DDK, Lucknow. 
 
34.  Puran Chandra Tiwari, 

S/o Late Shri Murli Dhar Tiwari, 
Working as SEA in DDK, Lucknow. 

...Petitioners. 
(By Advocate : Shri Yogesh Sharma ) 
 
 

Versus 
 

1.  Shri Bimal Julka, 
Secretary, 
Ministry of Information and Broadcasting, 
Govt. of India, Shastri Bhawan, 
New Delhi-110001. 

 
2.  Ms. Vijya Lakshmi Chhabara, 

Director General, 
Doordarshan, Doordarshan Kendra, 
Doordarshan Bhawan, 
Mandi House, Copernicus Marg, 
New Delhi. 

 
3.  Sh. F. Shaharyar, 

Director General, 
All India Radio, 
Akashwani Bhawan, Sansad Marg, 
New Delhi. 

...respondents 
(By Advocate : Shri M.R. Junadi for Shri S.M. Arif) 
 

ORDER (in circulation) 
 

MR. SHEKHAR AGARWAL, MEMBER (A) :  

 When this case was taken up today, counsel for the 

alleged contemnors has stated that Order of this Tribunal has 
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been complied with by passing of speaking order dated 

13.10.2015. 

2. Counsel for the petitioners has prayed for liberty to 

challenge the aforesaid order in original proceedings. 

Accordingly, this CP is closed with liberty as prayed. Notices 

issued to the alleged contemnors are discharged. 

 
 
(Dr. BRAHM AVTAR AGRAWAL)     (SHEKHAR AGARWAL) 
           MEMBER (J)            MEMBER (A) 
 
/ravi/  


